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old r ceiv~ from abroad und r t 
boy chern duri g pdl, 1982-

Ja~" a y, 1983, ~gainst the abov 
e <> ts was 2356 k s. . 

( ) Export of old jew Uery is 
allow dar the p liey announe d 
from y to year and estimat of 
of r for 1 3 connot b made 
at thl ta e. 

( ) The Handicrafts and Hand .. 
loom · por t Corpora ti n ofI'ndia Ltd 

(f) UA ,Kuwait Q tar Bahrain, 
U .. , West Germany, Singapor, 
Japa and USA. 

(g) EWor ar mad toiner -
a p rts fgoldj w 11 ry by under-
takin mark t ·tudi , or 2 nisin g 
exhibiti n ,ete,.£ rmtimetotime. 

Code of Conduct For Employees 
o Nadonati eel B us 

2092. HRI D. .A. SIV APR A .. 
KA HAM ; Will th Minister of 
FI A E b pI a ed to sta t ; 

(a) wheth r th re i any code 
of c uet s to how b k employees 
should c n duct them elv s inside bank 
premi s (rla tiona Ii d ban.ks) ; 

(b) if 0, th d tail ther .of : 

{c) are Gov rnm nt aware that 
many mployees r found smoking 
insid the bank in duty hours, and 

(d) whether this kind of activity 
is p rmitted in duty hours ? 

. 11m DEPUTY MINISTER I 
E MINIST Y OF FINA CE 

(SHRIJANAR1;>HANAPOOJ RY) ,: 
(a) to (d) The conduct' of offie ,f 
employ esin th 20 nationali d banks' 
is oy rned by r specHve Officer 

mployees (Condu~t) Regulations. 
Wor kmen employe s are Govern d l?y 
various awards and bipartite settle .. 
ments. Neither th conduct regula-
ti s n r the awards and ttleme:qts 
\; ntain any xhaustiv i t of mi -' 
conducts. While drinking, gamolm' , 

b tting, disord rly b 'haviouT, tc. 
On the pr mise of the ba nkar peei-
fically prohibit d by the r gulations/ 
ettlemeI),t, th re lJla tionsjsettle-

m n ts, do not con tain an y pecHic 
provision regal dit , . m kiI g in th 
bank premise. I om r·ationali .d 
b~n hav, ho"v v r, issu d in .. 
tructi LS prohibith,g th ir mploy s 
from sm Jdng whi1e on dQty. few 
nationali ed ba ks hhV lim~t d this 
prohibl tion to s~ kj \g ill 1 h reco d 
rooms, cash departm n t~, stror g 
rooms etc. 

Agree eDt with Polaad for 
Supply of Garm at · 

2093. fIRI N. K.SH JWALKA 
Will the Minister of COMMERC 
be pleased to sta te ; 

(a) whether an agre ment b t .. 
\\'e n India a d Pol a d has b n 
aged for supply of gar m n ts to Pola d 
rec ntly ; 

(b) if so, the names and sta tu of 
the lep.d,er and other Members of 
Polish del gation who visitfd Ir d ia 
in this r sp et, vaIu of the a gr m n t 
and outcom of di eussions h Id with 
the Indian coun terpart ; and 

(c) the ext nt to which the agree-
men twill ha v effect on the Ir. dian 
mark t in 2.dditi n to th wo Ben 
goods to b supp}i ed to th Soviet 
Union? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMA TI RAM DULARI SINHA) 
(a) and (b) Export of readymad 
garments from Ir.dia to Poland is 
included in AIU1ual Trad Plan. A 
delegation led by Deputy General 
Director of the Polish For ign 
Trade Onjanisa tion "PEWEX" 
visited India in eptemb r 1982 and 
signed contracts with v~ious I duu:; 
parti s for the purchas of textil , 
including 'knitted and readymad 
garments, for a total value of around 
Rs. 30 lakhs. 

(c) No adv s effect, on Indi 
market is visualis d. 




